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DEILHI LEGISLATI VE ASSEMRLY
BULLETIN PART - IT
(General information relating to legislative & Other matters)
Monday, September 12, 1994/Bhadra Pad 21, 1916 (Saka)

No.118

DETENTION AND RELEASE OF MEMBERS

The following communication dated 8,9.1994 addressed
to the Hon'ble Speaker, Delhi Legislative Assembly, from
the Asstt. Commissioner of Police, New Delhi District, New
Delhi, was received on the 9th September, 1994 g

"Shri Naresh Gaur and Shri Ram Pal, MLas
alongwith their other Supporters were
detained under Section 65 of Delhi

Police act, 1978, at 12,40 p.m. on
8th September, 1994 for disobeying
the lawful directions of Police from
Sansad Marg, New Delhi.

They were released at 12.45 p.m,
from P.S. Par]iament Street, New Delhi,
the same day i.e, 8.9,1004
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No.119

The following communication dated 9.9.1994 addressed
to the Hon'ble Speaker, Delhi Legislative Assembly, from
the Deputy Commissioner of Police, West Distsrict, New
Relhi, was received on 9th September, 1994 ;-

UShri Mukesh Sharma, MLA was detained at 9.55 a.m.
on 9th September, 1994 for non-compliance of
reasonable direction of Police Officer,

Shri Sharma was rcleased at 10.10 a.m.
as the reasons necessitating has ceased to
exist!’

P,N, GUPTA
SECRETARY




